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THE HON'BLE MR.B.N.JAYX SIMHA: VICZ-CHAIRMAN
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THE HON'BLE MR.D.SURYA RAO: MEMRER,
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Application under Section 19 of the administrative
Tribunals Act, 1¢85, praying that in the c:.rcurnstances stated
thereln the Tribunal will be pleased to W-Q A_@Lcﬂucu_f_) ~o
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MR. 'D. GOVARDHANACHARY, MR, N.R.DEVARAD { CGSC
ur TE hﬁ‘ 5, ""'""4-
Counsel for Applicants ézinfﬂﬂﬁﬁf? A ) ﬁ
Mr.Mm.P,Chandramouli,
Govt.of AP,

(Counsel farRespondents)
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ADMIT. , ’
W eaveh . "
the Learned Counsel for the Applicant, Mr.
N.R.Davaraj Ak Moxxxy@ubwsodee, C.G6.5.C. ang Mr. M.P.
Cbandramouli, 5.C.for Govt. of A.P,

This is a matter relating to sponsoring of candi-
dates for the posts of Asst.Fireman & Khalasis in the
Naval DBock Yard, Ulsakhapatnamx pursuant to'the Notifi-
cation no, PIR/OZl?/BE«C dt.6-8-1986 aof the FlrSL respon-
dent Bent to the Employment Exchaﬂge. The appllcants

MW
allege¢ that although they have reglsterediln the Employ-
ment Exchange in the years 1978; lQ?g 1974£Nm 1979 res-

pectivelb persans who have reglstered their

names later to them were sponsored by tne, Employment
7 (Mﬂ&uul‘a) '
hxchan?e for the above posts, theernames were not sponsored,

' the first respondent is not con51derlng

T - LuAM
£»y them for employment in the posts notlflad. The name;ﬁr

: iy |l
and e Employment Exchange Registration Numbers are

as fellows :-

Name of the Applicant Employment Regn.No,
S/shri 1. M. Tata Raog 10331/78
2. S. Dhanaraju 29053/?9
*+3, A. Sathi Raju 5955/?4
4. M. Ravindrez Roy 36993A~79

O

The application is finally disposed' of with the
following "direction !
(a) The Employment Officer, Technical,UisaLhapatnam (2nd
Respondent) shall forward the names of thé applicants if
the names of the persons who had registered their names

s o
later s the applicants were forwarded ththe Naval Dock

Yard for consideration to the said posts; 'y
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(b) The Admln}stratlue Dﬁﬁzcer

appllcants Fo? the - respective DDStS
by the Emplquent Officer along
already}spons%red by the Employme

to thEl? Fulﬁflllng the quallflcatlans presc‘|
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